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ITEM NO.6 COURT NO.1 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s) (Civil) No(s) .334/2001

IN RE: DEATH OF 25 CHAINED INMATES IN ASYLUM FIRE
IN TAMIL NADU Petitioner (s)

VERSUS
UNION OF INDIA & ORS. Respondent (s)

(FOR INTERVENTION/IMPLEADMENT ON IA 8/2004
FOR INTERVENTION APPLICATION ON IA 4/2014
FOR ON IA 9/2014

FOR ON IA 10/2014)

WITH

W.P.(C) No.118/2004 (PIL-W)

(FOR ON IA 1/2006)

SLP(C) No.19178/2012 (IV-A)

W.P.(C) No.562/2001 (PIL-W)

(FOR INTERVENTION APPLICATION ON IA 3/2004)
W.P.(C) No.613/2004 (PIL-W)

W.P.(Crl.) No.1900/1981 (PIL-W)

(FOR ON IA 9345/2014

FOR ON IA 8032/2014)

Date : 21-07-2017 These matters were called on for hearing today.

CORAM
HON'BLE THE CHIEF JUSTICE
HON'BLE DR. JUSTICE D.Y. CHANDRACHUD

For Petitioner (s) Ms.Shobha, Adv.
Mr .Bonny Mehra, Adv.

Ms.Anitha Shenoy, AOR

Ms.Tanya Agarwal, Adv.
Ms.Jyoti Mendiratta, Adv.
Ms.Sneha Mukharjee, Adv.

Ms.Shyel Trehan, Adv.
Ms .Akshita Sachdeva, Adv.
- Mr.Vikas Mehta, AOR
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Resser Mr.Pranab Kumar Mullick, Adv.
Mrs.Soma Mullick, Adv.

Mr.Sebat Kumar Deuria, Adv.
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Petitioner-in-person

For Respondent (s) Mr .K.Radhakrishnan, Sr.Adv.
Ms .Binu Tamta, Adv.
Mr.T.A.Khan, Adv.

Mr .Wasim A.Qadri, Adv.
Ms.Sunita Sharma, Adv.
Mr.R.R.Rajesh, Adv.
Mr.Pankaj Pandey, Adv.
Ms.S.Mehra, Adv.

Ms.Kirti Dua, Adv.
Mr.B.V.Balram Das, Adv.
Mr.Gurmeet Singh Makker, AOR

Mr .Ratnakar Dash, Sr.Adv.
Mr .Akshat Kumar, Adv.
Mr .Ardhendumauli Kumar Prasad, Adv.

Ms .Meenakshi Arora, Sr.Adv.
Mr .Mohit D. Ram, AOR

Mr.S.S.Shamshery, AAG
Mr .Amit Sharma, Adv.
Mr .Ankit Raj, Adv.
Ms.Ruchi Kohli, AOR

Mr.Ajay Bansal, AAG
Mr.Sanjay Kumar Visen, Adv.
Mr .Gaurav Yadava, Adv.

Mr.D.K.Thakur, AAG
Mr.Shariq Ahmed, Adv.
Ms.Pragati Neekhra, AOR

Mr.R. Nedumaran, AOR

Mr.V. N. Raghupathy, Adv.
Mr.Parikshit P.Angadi, Adv.
Mr .Prakash Jadhav, Adv.

Mr .Ashok Mathur, AOR

Mr.T.N.Rama Rao, Adv.

Mr .Hitesh Kumar Sharma, Adv.
Mrs.T.Veera Reddy, Adv.
Ms.C. K. Sucharita, AOR

Mr.Gopal Singh, Adv.
Mr.Shreyas Jain, Adv.

Mr.Gopal Singh, Adv.
Mr .Rituraj Biswas, Adv.
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Ms.Kamini Jaiswal, AOR

Mr .Naresh K. Sharma, AOR
Mr.Pradeep Misra, AOR

Mr.T. C. Sharma, AOR
Mr.Rajeev Sharma, AOR

Ms. Aruna Mathur, Adv.

Ms. Anuradha Arputham, Adv.
Mr. Avneesh Arputham, Adv.
Mr.Amit Arora, Adv.

For M/s Arputham Aruna And Co, AOR
Mr.Shreekant N. Terdal, AOR

Ms. Niranjana Singh, AOR

Mr .Ranjan Mukherjee, Adv.
Mr.Subhro Sanyal, Adv.

Mr.V. G. Pragasam, Adv.
Mr.S.Prabu Ramasubramanian, Adv.

Ms.Revathy Raghavan, AOR
Dr. J. P. Dhanda, AOR
Mr.B. S. Banthia, AOR
Mr.Ajay K. Agrawal, AOR
Mr.D. Mahesh Babu, AOR

Mr .D.N.Ray, Adv.

Mr.Lokesh K.Choudhary, Adv.
Ms.Disha Ray, Adv.
Ms.Sumita Ray, AOR
Mr.Javed Mahmud Rao, AOR
Ms.Rachana Srivastava, Adv.
Ms .Monika, Adv.

Mr.Sukrit R.Kapoor, Adv.
Ms.Nitya Madhusoodanan, Adv.

Mr.Raj Singh Rana, AOR

Ms .Bina Madhavan, Adv.
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Ms .Akanksha Mehra, Adv.

Mr Mrityunjai Singh, Adv.
Ms.Swati Bhardwaj, Adv.
Mr.Piyush Dwivedi, Adv.

Mr .Prateek Dhir, Adv.

Ms .Ramandeep Kaur, Adv.

For M/s. Lawyer S Knit & Co, AOR
M/s Corporate Law Group, AOR
Mr .Rajesh Srivastava, AOR
Mr.Jatinder Kumar Bhatia, AOR
Applicant-in-person

Ms.Sumita Hazarika, AOR
Mr.Pragyan Pradip Sharma, Adv.
Mr .Ganesh Bapu TR, Adv.
Mr.Shikhar Garg, Adv.

Mr.P. V. Yogeswaran, AOR
Ms.Susmita Lal, AOR

Mr .Abhisth Kumar, AOR
Mr.Shibashish Misra, AOR
Mr.Jogy Scaria, AOR

Mr.T. V. Ratnam, AOR

Mr.Anil Katiyar, AOR

Mr.Anip Sachthey, AOR

Ms .Hemantika Wahi, Adv.
Ms.Jesal Wahi, Adv.

Ms.Puja Singh, Adv.

Ms .Mamta Singh, Adv.
Mr.Pramod Dayal, AOR

Mr.Tara Chandra Sharma, AOR
Mr.Shiv Prakash Pandey, AOR

Mr .Mukesh K. Giri, AOR

Mr .Anil Shrivastav, Adv.
Mr .Rituraj Biswas, Adv.
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Mr.Gopal Prasad, AOR
Mr.Sibo Sankar Mishra, AOR
Mr.Vipin Nair, AOR

Mrs.Jaspreet Jogia, Adv.
Mr.Jagjit Singh Chhabra, AOR

Mr.C. D. Singh, AOR

Mr .Aniruddha P. Mayee, Adv.
Mr.A.Selvin Raja, Adv.
Mr.A.M.Oza, Adv.

Mr.Chirag Jain, Adv.

Mr.B. Balaji, AOR

Mr .Mishra Saurabh, Adv.
Mr .Ankit Kr.Lal, Adv.
Ms.Vanshuja Shukla, Adv.

Mr.K.V.Jagdishvaran, Adv.
Ms.G. Indira, AOR

Mr .Anil K. Jha, Adv.
Mr.R.K.Jha, Adv.

Mr.Shuvodeep Roy, Adv.
Mr.Sayooj Mohandas, Adv.

Mr .Kuldip Singh, AOR

Mr .Rudreshwar Singh, Adv.
Mr.Gautam Singh, Adv.

Mr .Vivek Vardhan, Adv.
Ms.Isha Singh, Adv.
Ms.Snehil Soman, Adv.
Mr.Samir Ali Khan, AOR

Mr.Rajiv Nanda, Adv.
Ms.Rachna Gandhi, Adv.

Mr .Chandra Prakash, Adv.
Mr .Vivek Singh, Adv.

Mr.Pratap Venugopal, Adv.
Ms.Surekha Raman, Adv.

Mr .Anuj Sarma, Adv.

Ms .Niharika, Adv.
Ms.Kanika Kalayarasan, Adv.
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For M/s K J John And Co., AOR
Mr.Krishnayan Sen, AOR

Ms.K. Enatoli Sema, Adv.

Mr. Edward Belho, Adv.

Mr. Amit Kr. Singh, Adv.

Mr. K. Luikand Michael, Adv.
Ms. Eliz Gangmei, Adv.

Mr. Z.H. Isaac Haiding, Adv.

Mr.S.Udaya Kumar Sagar, Adv.
Mr .Mrityunjai Singh, Adv.

Mr.Soumitra G.Chaudhuri, Adv.
Mr .Raja Chatterjee, Adv.
Mr.Piyush Sachdev, Adv.

Mr .Adeel Ahmad, Adv.
Mr.Chanchal Kumar Ganguli, AOR
Mr.G. Prakash, Adv.

Mr.Jishnu M.L., Adv.

Mrs.Priyanka Prakash, Adv.
Mrs.Beena Prakash, Adv.

Mr .Nirnimesh Dube, AOR

Mr.T. G. Narayanan Nair, Adv.
Ms.Nitya Madhusoodhanan, Adv.

Mrs. Kirti Renu Mishra, AOR
Mr.Sapam Biswajit Meitei, Adv.
Mr .Naresh Kumar Gaur, Adv.
Mr.M.N.Singh, Adv.

Mr .Ashok Kumar Singh, AOR
Ms.Shobha, AOR

Mr.Piyush Hans, Adv.

Ms .Monika Gusain, Adv.
Mr.K.K.Shukla, Adv.
Mr.Balaji Srinivasan, AOR
Ms.Shalini Chandra, AOR
Mr.Ajit Singh Pundir, AOR

Mr.Ashok Panigrahi, AOR

Mr .Nishe Rajen Shonker, Adv.
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Ms.Anu K.Joy, Adv.

Mr .Guntur Prabhakar, Adv.
Ms.Prerna Singh, Adv.

Mr .M.Yogesh Kanna, Adv.
Ms .Nithya, Adv.

Mrs .Maha Lakshmi, Adv.
Mr .Partha Sarathi, Adv.

Mr. M. Shoeb Alam, Adv.

Ms. Fauzia Shakil, Adv.

Mr. Ujjwal Singh, Adv.

Mr. Mojahid Karim Khan, Adv.
Mr.G.M.Kawoosa, Adv.

Mr.S.D.Singh, Adv.
Mrs.Bharti Tyagi, Adv.
Mrs.Sweta Sinha, Adv.

Dr.Bheem Pratap Singh, Adv.
Mr .Nishant R.Katneshwarkar, Adv.

UPON hearing the counsel the Court made the following
ORDER

WP (C)No.334/2001, WP (C)No.562/2001, WP (C)No.118/2004,
WP (C)No.613/2004 and SLP(C)No.19178/2012

Learned counsel for the petitioner seeks an adjournment
on the ground, that the learned amicus curiae is not available to
assist the Court today.

At request, and in the interest of Jjustice, 1list after
four weeks.

WP(Crl.)No.1900/1981

De-tag WP(Crl.)No.1900 of 1981.

The Registry is directed to register the I.A. filed in
the matter of Sane and Enthusiast Volunteers' Association of
Calcutta (SEVAC) , and post the same for hearing with
WP (Crl.)No.1900/1981.

(SATISH KUMAR YADAV) (RENUKA SADANA)
AR-CUM-PS ASST.REGISTRAR
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